
Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri A. Debbarma,                                                                                         

District and Sessions Judge, Agartala
806 163 969

2 Sri Govinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
623 221 844

3 Sri Amarendra Kumar Singh,                                                                                             

ADJ., (Court No. 3), Agartala
0 132 132

4 Sri Yoginder Pal,                                                                                                  

ADJ., (Court No. 4), Agartala
824 204 1028

5 Sri Mridul Chakarborty,                                                                                        

ADJ., (Court No. 5), Agartala
184 263 447

6 Smti Sudipta Choudhury,                                                                                                           

Judge, Family Court, Agartala 
476 358 834

7 Sri V. P. Debbarma,                                                                                                               

Addl. Judge, Family Court, Agartala
496 388 884

8 Smt. Mou Banerjee,                                                                                              

CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
481 20 501

9 Sri Dulal Kanti Shukla Das,                                                                                           

CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
507 17 524

10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
170 1327 1497

11 Sri Soumyo Bikash Das,                                                                                               

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
117 1530 1647

12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
193 1092 1285

13 Sri Ayan Choudhury,                                                                                                                                       

CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
121 1189 1310

14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala 
22 1040 1062

15 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 

(Vacant), charge remains with Smti Dorothy Jamatia,  JM., First 

Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala

13 1065 1078

16 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala 

(Vacant), charge remains with Smti.Deepa Bhattacharyya,  JM., 

First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala

45 1262 1307

17 Smti. Archana Reang,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, Agartala
40 1316 1356

18 Smti. Deepa Bhattacharyya,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
33 1321 1354

19 Smti. Aparajita Singha,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala 
36 1266 1302

5187 14174 19361

SI. No. Name of the Station Civil Criminal Total

1 Agartala 4215 13428 17643
4215 13428 17643

2 Family Court, Agartala 476 358 834
3 Addl. Judge, Family Court, Agartala 496 388 884

972 746 1718

5187 14174 19361

Total

Grand Total

Total

West Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021

Total

Station-wise pendency of Cases as on 31.07.2021



SI. No. Name and Desigantion of the Officer Civil Criminal Total

1 Sri A. K. Nath,                                                                                                              

District and Sessions Judge, Udaipur
281 102 383

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
283 103 386

3 Smti  Sankari Das,                                                                                                        

Judge, Family Court, Udaipur
229 305 534

4 CJ (Sr. Div) & ASST. SJ., Udaipur charge remains with Sri Subhra 

Nath, Chief Judicial Magistrate, Udaipur
184 25 209

5 Sri Subhra Nath,                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
52 301 353

6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
27 354 381

7 Smti. Debjani Majumder,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
13 467 480

8  Smti. Susmita Das,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  Udaipur
11 451 462

9 Sri Avinash Jamatia,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
26 1383 1409

10  CJ (Jr. Div) -cum-JM First Class, Amarpur (Vacant), charge 

remains with Sri Avinash Jamatia, SDJM-cum-Civil Judge (Jr. 

Div), Amarpur

0 61 61

1106 3552 4658

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 851 1803 2654
2 Amarpur 26 1444 1470

877 3247 4124
3 Family Court, Udaipur 229 305 534

1106 3552 4658

Gomati Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021

Total
Station-wise pendency of Cases as on 31.07.2021

Total

Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Ashutosh Pandey,                                                                                                                     

District and Sessions Judge, Belonia
754 207 961

2 Sri Uttam Hrishi Das,                                                                                                                            

Judge, Family Court, Belonia
114 119 233

3 Sri Sushanta Debbarma,                                                                                                             

Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
81 38 119

4 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
22 643 665

5 Smti. Mitra Das,                                                                                                             

CJ (Jr. Div)-cum-JM First Class, Belonia 
170 526 696

6 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
54 510 564

7 Smti. Swastika Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
5 118 123

8 Sri Aritra Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
23 75 98

1223 2236 3459

SI. No. Name of the Station Civil Criminal Total

1 Belonia 1081 1924 3005
2 Sabroom 28 193 221

1109 2117 3226
3 Family Court, Belonia 114 119 233

1223 2236 3459

Total
Station-wise pendency of Cases as on 31.07.2021

 Total

 Grand Total

Court- wise pendency of Cases as on 31.07.2021

South Tripura Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Arindam Pal,                                                                                                       

District and Sessions Judge, Kailashahar
187 126 313

2 Sri Prakash Kumar,                                                                                            

Additional District and Sessions Judge, Kailashahar
13 96 109

3 Sri Dhiman Debbarma,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          
104 174 278

4 Smti Jhuma Datta Choudhury,                                                                                                  

CJ (Sr. Div) & ASST. SJ., Kailashahar
128 0 128

5 Sri Saikat Das,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
80 983 1063

6 Sri Amarjit Dey,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
160 908 1068

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 

(Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM 

First Class, Kailashahar

50 316 366

8 Smt. Papri Debbarma,                                                                                                       

JM., First   Class-cum-Civil Judge(Jr.Div), Kailashahar (Court No.2)
40 708 748

762 3311 4073

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 658 3137 3795

658 3137 3795
2 Family Court , Kailashahar 104 174 278

762 3311 4073

Unakoti Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021

 
Station-wise pendency of Cases as on 31.07.2021

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri  Gautam Sarkar,                                                                                               

District and Sessions Judge, Dharmanagar
433 425 858

2 Sri Ravi Dahiya,                                                                                                                           

Judge, Family Court, Dharmanagar
198 157 355

3 Sri  Shaurav Saha,                                                                                      

CJ (Sr. Div) & ASST. SJ., Dharmanagar
221 25 246

4 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
121 330 451

5 MS. Surabhi Shekhar,                                                                                                                

CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 
180 563 743

6 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
67 429 496

7 Sri Raja Gupta,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 
1 332 333

8 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
6 239 245

1227 2500 3727

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1022 1772 2794
2 Kanchanpur 7 571 578

1029 2343 3372
3 Family Court, Dharmanagar 198 157 355

1227 2500 3727

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021

Total
Station-wise pendency of Cases as on 31.07.2021

Total

Grand Total

North Tripura Judicial District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                               

District & Sessions Judge, Sonamura
192 335 527

2
Smti Sarmistha Mukherjee,                                                                                       

Judge, Family Court, Sonamura
43 103 146

3
Sri Sarbajeet Choudhury,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
154 678 832

4
Sri D. P. Mishra,                                                                                                           

CJ (Jr. Div)-cum- JM., First Class, Sonamura
107 365 472

5

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                       

(Vacant)charge remains with Sri D. P. Mishra, CJ (Jr. Div)-cum-

JM., First Class, Sonamura 

53 166 219

6
Sri Ashit Debnath,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
177 232 409

7
Smti  Chhandita Debnath,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
33 1075 1108

8
Sri Ali Hayder Khan,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
64 997 1061

823 3951 4774

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 506 1544 2050
2 Bishalgarh 274 2304 2578

780 3848 4628
3 Family Court , Sonamura 43 103 146

823 3951 4774Grand Total

Total

Sepahijala Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021

Total

Station-wise pendency of Cases as on 31.07.2021



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. Datta Purkayastha,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
194 315 509

2
Sri Hrishikesh Chakrabarti,                                                                                      

Judge, Family Court, Khowai 
96 102 198

3
Smti. Nandita Bhattacharyya,                                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, Khowai
53 61 114

4
Sri Dharmendu Das,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
21 969 990

5
Sri Koushik Karmakar,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Khowai
49 801 850

6
  Smt. Jekashmee Debbarma,                                                                                           

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
26 952 978

439 3200 3639

SI. No. Name of the Station Civil Criminal Total

1 Khowai 343 3098 3441
343 3098 3441

2 Judge, Family Court, Khowai 96 102 198
439 3200 3639

Khowai Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021

Total
Station-wise pendency of Cases as on 31.07.2021

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. Sharma Roy,                                                                                      

District and Sessions Judge, Dhalai Judicial District, Ambassa 
65 148 213

2
Sri Anshuman Choudhury                                                                                               

Additional District and Sessions Judge, Dhalai District, Ambassa 
30 116 146

3
Sri Ramdas Chattopadhyay,                                                                                                       

Judge, Family Court, Ambassa,
15 12 27

4
Sri Rahul Roy,                                                                                              

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa
15 0 15

5
Sri Satyajit Das, ,                                                                                          

CJM-cum-Civil Judge (Sr. Div), Ambassa
50 110 160

6
Smti Reena Debbarma,                                                                             

CJ (Jr. Div)-cum- JM., First Class, Ambassa
7 104 111

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
99 154 253

8 Sri Sanjan Lal Tripura,                                                                             

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
6 239 245

9 Sri Bikash Debbarma,                                                                                                      

CJ (Jr. Div)-cum-JM., First Class, Kamalpur
33 264 297

10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
9 215 224

11 Sri Abhijit Adhikari,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
10 156 166

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
0 43 43

13 Sri Thomas Lal Ditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
1 90 91

340 1651 1991

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 167 478 645
2 Kamalpur 138 657 795
3 Longtharai Valley 19 371 390
4 Gandacherra 1 133 134

325 1639 1964
5 Family Court, Ambassa 15 12 27

340 1651 1991

Station-wise pendency of Cases as on 31.07.2021

Total

Grand Total

Total

Dhalai Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2021

Court- wise pendency of Cases as on 31.07.2021



Sl. No. Name of the District (s) Civil Criminal Total

1 West Tripura Judicial District, Agartala 5187 14174 19361

2 Gomati Judicial District, Udaipur 1106 3552 4658

3 South Tripura Judicial District, Belonia 1223 2236 3459

4 Unakoti Judicial District, Kailashahar 762 3311 4073

5 North Tripura Judicial District, Dharmanagar 1227 2500 3727

6 Sepahijala Judicial District, Sonamura 823 3951 4774

7 Khowai Judicial District, Khowai 439 3200 3639

8 Dhalai Judicial District, Ambassa 340 1651 1991

11107 34575 45682

District-wise pendency of   Civil and Criminal Cases as on 31.07.2021

Total


